*31.

To Issue NOC in Time

Smt. SHALLEY CHAUDHRY (Naraingarh):

Will the Urban Local Bodies Minister be pleased to state the
reasons for which no objection certificates are not being issued
in time by the Municipal Committee for sale, purchase and
construction of the properties in Naraingarh togetherwith the

details thereof?

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER

There is no certificate by the name “No Objection Certificate”
being issued by any Municipality including Naraingarh, instead
the department of Urban Local Bodies has a system for the
generation of No Dues Certificate (NDC) through the online

Portal (www.ulbhryndc.org) which is duly integrated with Web-

HALRIS portal to provide a seamless mechanism with the
provision of citizen interface by virtue of which citizen can clear
the municipal dues such as property tax, fire tax, development
charges, user charges etc. before execution of any registration of
a property. No Dues Certificate was launched by the department
in August, 2020. The Total number of No Dues Certificates
generated for Municipal Committee, Naraingarh during the
current Financial Year 2022-23 from 1% April, 2022 to

215t December, 2022 is 828.


http://www.ulbhryndc.org/
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